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Ibe Public Accounts Committee on Appro· 
prlation Accounts (Civil), 1966·67 and 
Audit Report (Civil), 1968 relating to tbe 
Ministry or Petroleum and Chemicals and 
Mines and Mlltals (Department of Mines 
and Metals). 

COMMITTEE ON ABSENCE OF 
MEMBERS FROM SITTINGS OF 

THE HOUSE 

Nlntb Report 

SHRI RANDHIR SINGH (Robtak) : 
Sir, I beg to present the Ninth Report of 
the the Committee on Absence of Members 
from the Sittings uf the 1·louse. 

DEMANDS· FOR SUPPLEMENrARY 
GRAN1S (RAILWAYS) 1968·69 

MR. SPEAKER: The House will now 
proceed with the Supplementary Demands 
for Grant. (Railways) for 1968·69. 

SHRI NAMBI!\R ITirucherappalli) : 
beg to mme : 

"That the d<mand for a Supplemen· 
tary Grant nr a sum not exceeding 
Rs. 1.80.05.000 in respeCl lIf Working 
EX.Ptlhc.:s-Aominislration ~  reduced 
by Rs 100/." 
[Quo>li.'n of grantiDIL adequate D. A. 

proportionate to the increase in cost of 
living (I I] 

"That lhe demand for a Supplemen. 
tary Grant of a sum nol e.ceedlng 
Rs 7.55,60,000 in ro<pect of Working 
Expenses-Repairs and Mainlenance 
be rrduced hy R< 100/· ... 
[Conlinued method of emplaying casual 

labourers for two to eight years withont 
providing aUlhorised pay and allowdnces 
to them. (2).] 

·'Th.I the demand foJr a Supplemen· 
tary Grant of a sum not exceedin, 
R •. S,11.84,OOO in respect of Working 
Expcnse,-Operatinl Staff be reduced 
by Rs. 100/ .... 
[Need to grant d ~  to leave 

reserve and 12 bours duty to runoin. stall' 

as per Ihe Report of Ihe Wanchoo Com· 
millee. (3)]. 

"That Ihe demand for a Supplemen. 
tary Grant of a sum not exceed in, 
Rs. 5,11,84.000 in respect or Workin. 
Expenses-Operatln. Staff be roduced 
by Rs. 100/ .... 

[IDordinate delay cauled 10 relnsta.e a 
large number of employees connec.ed with 
the 19th September, 1968 strike. (4)]. 

SHRI NAMBIAR : Sir, unfortunately 
for us the Railway Minister. Dr. Ram 
Suhhag Singh. did not give a satisfactory 
rrply )·eSlerday to the discussion OD the 
DelT,aDds of lhe RailwII)·s. He Is a very 
pleasan. Minis.er und he has taken charlie 
of the railways with all .he weisht thaI he 
commands. We are very .rateful to him 
fur Ihe approach which he makes. bUI as I 
h,,"e staled previously he i. no. advised 
pr<'perly by the Railway Board in Ihese 
mailers. particularly on Ihe queslloD of 
stafT. 

He stated yesterday that tbe railway· 
Olen conDected with lhe 19th September 
strike would be leniently dealt with as per 
the circular thai is issued or Is likely to be 
iss"ed. Whatever be the circular or the 
lOne of Ihe circular that may be ISlued by 
the Home Ministry, beinl at the head of 
suc·h a biB industrial underlakin. employ. 
ing 14 lukhs of workers. be himself hal to 
deal with his lIaff In a maoner that will 
cre.lte confidence belween tbe staft' IIDd 
himself. That .lone will improve the 
conditions on the Railways. 

As 1 have previously pointed oul, there 
are about 3,SOO railwaymco who are under 
suspeDsioD or were removed from service 
for various reasons. Temporary men who 
were paid off a month's salary, are Dot yel 
taken back. Casel which Ilre pendlnl In 
courts haYe nol been withdra"'D, Cun 
which are pend In. in the departmeot 
have not yet been dropped and tataD back. 
Therefore I submit once alain Ihat he 
should lull more leniently look iDIO tbe 
mailer and lee that 1111 those IDCn come 
back as early •• ponible. 

My experience shows thai he .ives. 
sympathetic an<wer here but when we.o 
aod discuss the mailer with Ihe leneral 

• Moved wllb tb. r.colllla.DdatioD of tho prelideDt. 


